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t{THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) (a) The pre-1958
Transmission Assistants were required to give
their  independent assessment of the
programmes broadcast in addition to their
functions as Duty Officers. The post-1958
Transmission Executives are required only to

assist Producers, Assistant Producers and
Programme  Executives.

(b) Yes. The post of Transmission Assistant
carried a pay scale of Rs. 250-15-340-EB-20-
400, whereas that of Transmission Executive
is Rs. 210-10-290-15-320-EB 15-425-EB-15-
470].
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t[ PAYMENT OF OVERTIME ALLOWANCE TO
THE TRANSMISSIONS EXECUTIVES OF A.l.R.

930. SHRI RAJNARAIN: Will the
Minister of INFORMATION AND

[7 MARCH 1969]

to Questions 2650

BROADCASTING AND
CATIONS be pleased to state:

COMMUNI-

(a) the number of Transmission Executives
of All India Radio who have to work
overtime;

(b) the number of those Transmission
Executives who are n ot able to avail of
holidays or leave in lieu thereof throughout the
year;

(c) whether any amount of overtime
allowance has been paid to them during the
period from January to December, 1968 for
working overtime;

(d) ifso, the details thereof, and

(e) if not, the reasons therefor ?]
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{{THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN  THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUIJRAL) : (a) to (e) The

information is being collected and will be laid
on the Table of the House.]

MEMORANDUM FROM BURMA TAMIZHAR
REHABILITATION ASSOCIATION

931. SHRI THILLAI VILLALAN: Will the

Minister of LABOUR AND
REHABILITATION be pleased to state:
(a) whether Government have recently

received any memorandum from the Burma
Tamizhar Rehabilitation Association of Tamil
Nadu;

(b) if so, what are the grievances ventilated
in the memorandum and what is the assistance
asked for; and

(c) what steps have been taken by Gov-
ernment for the rehabilitation of Burma
repatriates now residing in Tamil Nadu and in
particular in Madras City?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : (a) Yes.

(b) and (c) A statement is attached. |
[See Appendix LXVII, Annexure No.
57.]

t[ ] English translation.



